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Ice-cream Indus t ry  

3 5 5 .  SHRlMATl JAYAWANTI NAVINCHANDRA 
MEHTA : Will the Minister of INDUSTRY be pleased 
to state : 

4 
(a) whether many multi-national companies have 

s igned  t h e  p a c t s  w i th  Ind ian  I c e - c r e a m  
manufacturers; 

(b) if so,  the details thereof; and 

(c)  the reasons for allowing such pacts when 
manufactur ing of Ice-cream is reserved for small 
scale industry? 

THE MINISTER OF INDUSTRY (SHRI MURASOLI 
MARAN) : (a )  and ( b ) .  MIS. Kwallty Frozen Foods 
have been granted approval to set up a joint venture 
w ~ t h  MIS. Baskin Robbins International Ltd. USA for 
undertaking act iv i t ies relat lng to franchising and 
marketing of Ice-cream produced by ~ndependent  
small scale units with their technolog~cal support 

(c)  The approval is subject to the condillon that 
( i )  they shall not manufacture items reserved for the 
small scale sector, and ( 1 1 )  the outflow of foreign 
exchange on  account of dividend payment will be 
balanced by export earnings. 

Revenue Earned Through Taxes 

3 5 6 .  SHRl RAMCHANDRA VEERAPPA Will the 
M~nls ler  of FINANCE be pleased to state 

( a )  t h e  to ta l  revenue  earned by  the Un lon  
Government through lncorne tax, exclse duty, customs 
duty and small savlngs d u r ~ n g  the last two years, 
State-wlse, 

(b) the amount glven back to each State out of 
the total revenue collected, and 

( c )  the number of Income tax assessees at 
present, State-w~se? 

THE MINISTER OF FINANCE AND MINISTER OF 
COMPANY AFFAIRS (SHRI P CHIDAMBARAM) 
(a)The total  revenue earned through lncorne tax, 
exc ise duty  a n d  cus toms duty  and  the amount  
collected through small savlngs durmg the last two 
years are given In the enclosed statement-l 

(b)  The share of income tax, basic excise dutles 
and additional exclse duties (In lieu of sales tax) 
pald to the State Governments durlng the last two 
Years was as under . 

( i )  1994.95 Rs 2 4 8 4 2  7 9  crores 

( i l )  1 9 9 5 . 9 6  Rs 29299  47 crores 

S ta le  w ise  da ta  are g iven In the enc losed  
statement-ll 

Further. 75°i0 of the net small savlngs collection 
in a Ststo is given as a long term loan to that Stale. 

(c) The number of effective income tax assessess 
as on 31 3.1995 was 1 ,02 ,84 ,606 .  Statewise figures 
are not maintained by the lncorne tax authorities. 

STATEMENT-I 

1 .  Customs 1994-95  26682 .73  
duty 1995-96(Prov.) 35500.31 

2 .  Central 1 9 9 4 - 9 5  37466 .55  
Excise duty 1995-96 (Prov.) 40784 .81  

Data on collection from Customs and Central  
Excise are not maintained State-wise. 

3 ,  lncorne Tax (includmg Corporation Tax) 

States year year '  

Andhra Pradesh 

Arunachal Pradesh 

Assam 

Bihar 

Goa 

Gujarat 

Haryana 

H~macha l  Pradesh 

Jammu 8 Kashm~r 

Karnataka 

Kerala 

Madhya Pradesh 

Maharashtra 

Manipur 

Maghalaya 

Muorarn 

Nagaland 

New Delhi 

Orlssa 

Punjab 

Rajsthan 

S i k k m  

Tamil Nadu 

Tr~pura 

Uttar Pradesh 

West Bengal 
-- 

Total - 17541.37 23625 .65  

Intormatlon for 199546 IS not ava~lablr at thla stage 


